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 TURAL  GAS  (SHRI  BRAHMA  DUTT):
 ।  beg  to  move  for  leave  to  introduce  a  Bill
 to  empower  the  Central  Government  to
 determine  the  conditions  of  service  of  the
 Officers  and  employees  of  Bharat  Petroleum
 Corporation  Limited  and  for  matters  con-
 nected  therewith.

 MR.  SPEAKER  :  The  question  is  :

 “*That  leave  be  granted  to  introduce
 a  Bill  to  empower  tbe  Central  Govern-
 ment  to  determine  the  conditions  of
 service  of  the  officers  and  employees
 of  Bharat  Petroleum  Corporation
 Limited  and  for  matters  connected
 therewith.”

 The  motion  was  adopted,

 SHRI  BRAHMA  DUTT:
 the  Bill.

 1  introduce

 12.04  hrs,
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 (Translation)

 (i)  Need  to  take  steps  to  protect  the
 agricaltural  labour  from  exploita-
 tieas.

 SHRI  JAGDISH  AWASTHI  (Bilhaur)  :
 Mr,  Speaker,  Sir,  our  country  is  basically
 an  agricultural  country  but  despite  making
 lot  of  progress  in  scientific  and  technical
 fields  it  has  not  achieved  the  desired  standard
 in  agriculture.  Consequently,  most  of  the
 farming  ion  our  country  is  done  in  a  tradi-
 tional  way  even  today  and  the  agricultaral
 labour  is  exploited.  Undue  advantage  is
 taken  of  the  unemployment  problem  in  the
 country,  and  the  agricultural  labour  is  force i
 to  work  extra  hours  while  the,  are  not  93  ४
 even  the  minimum  wages  prescribed  by  the
 Government.  As  the  agricultural  labour
 engaged  in  the  agricultural  sectcr  are  illiter-
 ate  and  unorganised,  they  are  not  able  to
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 raise  their  voice  collectively  against  this
 exploitation.

 Therefore,  1  request  the  Government  to
 take  effective  steps  to  protect  them  from  ex-
 ploitation  and  if  required,  a  Central  legislation
 should  be  enacted  in  this  regard.

 (English)

 (ii)  Need  to  improve  the  functioning  of

 van

 system  in  Calcutta.

 KUMARI  MAMTA  BANERJEE  (Jadav-
 pur)  :  Telephone  Exchanges  at  Calcutta  are
 in  very  pitiable  condition.  Calls  do  not
 materialise  for  hours  and  exaggerated  bills
 are  presented  to  the  consumers.  There  is
 also a  long  waiting  list  for  the  telephone
 connections,  The  functioning  of  Calcutta
 Telephone  Exchange  could  be  seen  from  its
 Telephone  Directory  which  has  lot  of
 mistakes.

 I  urge  upon  the  Union  Government  to
 take  necessary  steps  to  improve  the  working
 of  Calcutta  Telephone  Exchanges  by  toning
 up  the  administration  and  posting  efficient
 technicians.

 [Translation]

 (iii)  Need  to  properly  utilise  anculti-
 vated  land  in  Chamba]  region  of
 Madhya  Pradesh.

 SHRI  KAMMODILAL  JATAV
 (Morena):  Mr.  Speaker,  Sir,  many  rivers
 like  Chambal,  Kunwari,  Asan,  Saak  Kuno,
 Parvati  etc.  flow  through  Chamba]  region  of
 Madbya  Pradesh.  These  rivers  have  rendered
 lakhs  of  hectares  of  land  uncultivable  due  to
 soil  crosion  which  is  still  continuing.  The
 Government  have  formulated  a  scheme  of
 spraying  seeds  in  this  region  and  have  spent
 crores  of  rupees  on  it  but  all  that  money  has
 gone  waste.  Had  this  money  been  spent  on
 plantiog  trees,  the  poor  people  would  have
 got  jobs  and  assets  worth  crores  of  rupees
 would  have  been  created.  I,  therefore,
 request  the  Government  that  the  land  should
 either  be  distributed  among  the  landless
 farmers  or  useful  trees  like  Mango,  tamarind,
 do  nun,  Mausammi,  oranges,  cashewnuts,
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 rosewood,  teak,  eucalyptus,  neem  etc.  should
 be  planted  there.  By  making  these  arrange-
 ments  the  Government  will  have  assets  worth
 crores  of  rupees,  the  unemployed  persons
 will  get  jobs  and  it  will  also  reduce  the
 intensity  of  drought  in  this  region.

 [English]

 (iv)  Need  to  include  Sonepat  (Haryana)
 fo  the  National  Capita}  Region.

 SHRI  DHARAM  PAL  SINGH  MALIK
 (Sonepat)  :  District  headquarters  Sonepat  is
 big  industrial  town  of  Haryana  which  is
 situated  only  about  forty  kms.  from  Delhi.
 It  ७  a  fast  developing  town  and  requires
 Proper  planning  in  all  respects.  The  other
 towns  situated  for  away  from  Delhi,  like
 Panipat,  Mathura,  Alwar,  Rewari  and  Robtak
 have  been  included  in  the  National  Capital
 Region  whereas  Sonepat  has  not  been  includ-
 ed  in  National  Capital  Region.  About  forty
 thousand  people  daily  come  from  Sonepat  to
 Delni  to  attend  their  offices  and  other  _  busi-
 ness.  concerns.  It  is,  therefore,  requested
 that  Sonepat  Town  of  Haryana  be  included
 in  National  Capital  Region  to  check  hapha-
 zard  and  uoplaoned  growth  of  this  area.

 {Translation

 (v)  Need  to  introduce  question  papers
 in  regional  languages  in  competitive
 examinations,

 SHRI  AKHTAR  HASAN  (Kairana)  :  ।
 want  to  draw  the  attention  of  the  Govern-
 ment  towards  the  compulsory  English  paper
 and  English  medium  in  All  India  Competi-
 tive  Examinations  and  Admission  Tests  held
 for  Engineering  Colleges  aod  Technological
 Institutes.  Even  after  forty  years  of  inde-
 pendence,  students  of  our  country  are  forced
 to  learn  English  language  and  as  a  result
 only  the  students  belonging  to  the  well-to-do
 families  are  able  to  pass  the  aforesaid  exa-
 minations  whereas  most  of  the  students
 belongirg  to  the  rural  and  backward  areas
 are  not  able  to  clear  these  examinations
 due  to  their  poor  knowledge  of  English
 language.  According  to  the  survey  of
 NCERT  only  seven  per  cent  students
 Study  English  and  the  remaining  93  per  cent
 students  study  in  Hindi  and  other  regional
 languages  in  the  whole  country.  Last  year
 90  per  cent  of  Bnglish  medium  students
 Qualtfied  in  1.1. 1,  examinations  while  93  per
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 cent  students  studying  Hindi  and  regional
 lapguages  could  get  only  ten  per  cent  seats
 in  it.  Besides,  All  India  [  Examinations  such
 as  National  Defence  Acadamy,  All  India
 Premedical  Test,  FMC,  Puna,  Indian  Forest
 Services,  there  are  several  other  examinations
 in  which  English  paper  is  of  150  marks  and
 is  compulsory,  though  there  is  no  need  of  it
 along  with  science  subjects  and  a  Question
 Paper  in  Hindi  and  other  regional  languages
 can  be  substituted  in  its  place.  This  should
 be  done  because  it  is  very  difficult  for  the
 students  to  compelete  these  examinations
 after  studying  upto  class  12th  in  Hindi  and
 regional  medium.

 Keeping  in  view  these  problems  I,  there-
 fore,  request  to  the  Government  that  English
 paper  should  not  be  compulsory  in  such
 examinations  but  it  should  be  made  optionai
 in  the  interests  of  the  regional  students  and
 the  candidates  should  be  allowed  to  opt  for
 Hindi  or  their  own  regional  language  so  tbat
 every  citizen  of  the  country  may  be  able  to
 compete  in  all  important  examinations  like
 Civil  Services  etc.

 [English]

 (vt)  Need  to  construct  a  bridge  over
 Brahmpatrea  river  near  Dibregarh  in
 Assam.

 SHRI  M.  २.  SAIKIA  (Nowgong)  :  _  Sir,
 Duliajan  and  Naduwa  are  two  important
 Indian  Army  base-stations  in  Upper  Assam.
 Troop  movement  from  this  area  to  far-flung
 Chinese  border  in  Arunachal  Pradesh  used
 to  be  done  via  Guwahati  which  has  now
 been  switched  via  Kalia  Bhomaraguri  over
 Brahmaputra  river  near  Tezpur.  The  army
 has  to  trave]  approximately  500  kms.  from
 these  bases  to  reach  their  destination.  The
 entire  North  bank  of  Brahmaputra  river
 and  Arunachal  Pradesh  is  very  much
 backward  in  all  spheres  viz.,  trade  commerce
 and  industry,  as  the  srea  is  not  connected
 with  any  major  town  of  Assam.  Guwahati
 is  more  than  500  kms.  by  road.  In  case
 there  is  a  direct  road-link  through  a  bridge
 over  the  Brahmaputra,  oecar  Dibrugarh
 town,  it  will  be  only  100  kms,  from  North
 Lakhimpur  and  150  kms.  from  Itanagar.

 Therefore,  I  urge  upon  the  Central
 Government  to  take  initiative  for  construc ०
 tion  of  a  bridge  near  Dibrugarh  over  the


